
,.(HIGH couRT oF ASSAM, rrrncaLar,ro, r,1imM;iD;FuNAcHAL ,MDESH)

NOTIF I ON No. 109
Dated Guwahati, the 9th November, 2023

Hon',bre Mr. Justice Lanusungkum Jamir, senior-most Judge of the Gauhati
Hirlh court has assumed charge of the office of the chief Justice (Acting) of the
Gauhati High

P rrdesh) with

N ttification No

Sr:r:retary to th
Ju:.tice (Appoint

Court (High

effect from

Court of Assam, Nagaland, Mizoram, and Arunachal
9th November, 2023 as per Government of India,s

K-1101913712023-US.tiII (ii) dated 09.11.2023, issued by the Speciat
e Government of India, Ministry of Law & Justice, Department of
ments Division), Jaisalmer House, 26, Man Singh Road, New Delhi.

By Order,

Sd/- utpat Rajkhowa
REGISTRAR GENERAL I/C

MemooNo'HC'rrr-35 | 2o2g | 5522-554g/G dated Guwahati, the 9b November, 2023.
:) The secretary to the Glvernment of India, Ministry of Law & Justice, Department of
. . Justice (Appointments Division), Jaisarmer House,-New Derhi_tr0ott.:t) The Deputy secretary to the Governr.nioi Ind.ia, Ministry-oi r_u* & Justice,Department of Justice-(app:llTgrJ: Drisioi;, :aisatmer House, New Dethi withreference to his Notification No K_11019 tlili[2r_u".I/U (ii) dated 09.11.2023.:r) The secretary General, Supreme Cout oirnall-lr-.* ooni..;) The Chief Secretary to the Govt. of Assam, Dispur, Guwahati.li) The Chief Secretary to the Govt. of Nagaland, Xof.'riru.
i ) The Chief Secretary to the Govt. of Uiz.-oram, eizawt.
7 ) The Chief Secretary to the Govt. of Arunachal praOesn, Itanagar.6) The commissioner & secretary to the Governor ofAssam, Raj-Bhavan, Guwahati.
:1.]he Special Secretary to the Governor of Nagaland, Kohima.l0)The Secretary to the Governor of Mizoram, A-izawl.
11)The Secretary to the Governor of Arunachal pradesh, Itanagar.
12)The Secretary to the Chief 14inister, nssam, Oispur, Guwahati.
13)The Secretary to the Chief Minister, Nagaland, *"f.'rir".
14)The Secretary to the Chief Minister, Uizoram, 

'aizawl.

15)The Secretary to the Chief Minister, Arunachal praOesn, Itanagar.
16)The Registrar General, High Court of



17)The Accountant Generar (A&E), Assam, Bertora, Guwahati/ Nagarand, Kohima/Mizoram,Aizawl/ Arunachal pradesh, Itanagar, with a copy of Notification No. K-1707913712023-us.r/u (ii) dated og.tr.2o23, for necessary action.
18)The Registrar ( ), Gauhati High Court, Guwahati.19)The Registrar, Gauhati High court, Kohima Bench, Kohima/ Aizawl Bench,Aizawl/Itanagar permanent Bench, Naharlagun.
20)The Reg istra r-cum - Principal Secretary to Hon'ble the chief Justice, Gauhati High corrrt,

Guwahati.

21)The Joint Registrar (_.-), Gauhati High court, Guwahati.
22)The Deputy Registrar (_-), Gauhati High court, Guwahati.
23)The Deputy Accountant Generar (A&E), Assam, Bertora, Guwahati, with a copy of

Notifi cation No. K- 1 1019/ 37 | 2O2}-US.U tI (ii) dated 09. 1 1.2023.
24)The Project Manager, Gauhati High court, Guwahati. He is requested to uptoad rhisNotifrcation in the website of the Gauhati High Court.
25)The Private secretary to Hon'ble I'rr. Justic',e Lanusungkum Jamir, chief Justice (ActinS),

Gauhati High Couft, Guwahati.
26)The Private Secretary to Hon,ble Mr./Mrs. Justice

Gauhati High Court, Guwahati.
27)The AoJ (Accounts), Gauhati High court, Guwahati with a copy of Notification No. K-

LLOL9 I 37 I 2023- US. r/ rr (i i) dated Og. t j,.2023.
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(TO BE PI]BLISIIED IN THE GAZETTE OF INDIA' PART 1 SECTION 2)

No. K-I I019/3712023-rls.uil' (ii)
Govemment of lndia

Ministry of Law and Justice
Departrnent of Justice

(Appointments Division)

Jaisalrner Hous,l.
26,Mm SinghRoarl
NewDelhi-l10 0l i

Dated: 09h November, 202.1

NO CATION

In exercise of the power conferred by Article 223 of the constitution ol
India, the President is pleased to appoint, Shri Justice Lanusungkum Jamir,

Judge of the Gauhati High court, to perform the duties of the office of the chief

Justice of that High Court with effect from the date Sbri Justice Saodeep Mehta

relinquishes the charge as Chief Justice of the Gauhati High Court conseque0t

upon his appointnent as a Judge ofthe Supreme Court oflndia

ftil4 "u
(Rajinder KashYaP)

Special Secretary to the Govemment of tndia
Tele:2338 30]7

To

The Manager,
Govemment of lndia Press,

Minto Road. New Delhi.
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